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Workers' participation in coal industry

3462. PROP. N. M. KAMBLE: Will the
Minister of ENERGY be pleased to state:

(a) whether the report of the Committee
of Representatives of Central Trade Unions
constituted to evolve a commonly acceptable
scheme for workers participation in
management in coal industry has been
received; and

(b) if so, whether the scheme to
constitute Joint Management Com-mdtees at
unit level has been implemented?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE): (a) and (b) The report of
the Committee of trade union leaders set up for
evolving an acceptable procedure for selecting
workers' representatives under the scheme of
workers' participation in management at unit
level in the coal industry has been received.
The Committee could not, however, workout a
scheme acceptable to all the trade unions. In
the circumstances, the Labour Ministry's
scheme for workers' participation in
management announced in 1983 is being
implemented with workers' represetatives
selected by consensus.
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officers of Neyveli Lignite Corporation

Limited and Coal India Ltd. in the matter of
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of material facts by the vested group
of officers in the organisation;
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(d) what action is being proposed to be
taken in this regard to assist the CBI to
complete the enquiries forthwith as well as to
1 bring to book all culprits irrespective of their
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l Neyveli  Lignite  Corporation  Limited,
information regarding any enquiry by CBI is

f being collected.
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Irregularities committeed by NLC officers

3464. SHRI BIR BHADRA PRATAP
SINGH:

SHRI D. B. CHANDRE
GOWDA:

Will the Minister of ENERGY be pleased
to state:

(a) whether it is a fact that there have been
a large number of irregularities committed
by some senior
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